
HIGH COURT OF DELHI ,: l§§E\Y_DEI.-HI
No. l 1.6 /Rules/Dl-IC A N A Dated t lLt')U 1) 10 L5?-

CIRCULAR

It is circulated for information of all concerned that Notification No.F.l/43/2024-
.Iurll.lSuptlaw/29-35 dated 06.01.2025 pertaining to amendments in Delhi Family Court Rules. I906
stands published in Delhi Gazette Extraordinary Part IV dated 06.01.2025 by Government of National
Capital Territory of Delhi. Department of Law. Justice and Legislative Affairs and is available on the
website of this Court namely www.delliihigltcouri.nic.in under the link “Notiliqatiops and Practice
Directions ‘.
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» {KAN\VAlflE, ranotw
REGIST ENERAI.

I£odst.No.QLf~ 52. -’Rules»'Dl-IC/2024 ti. ; lLr[0r[:1.og;
Copy ' ' - ' :
l

forwarded for information and necessary action to - \_.
The Principal District & Sessions Judge (HQ). Tis Hazari Courts, Delhi.
The Principal District & Sessioits Judge. North-West District. Rohini Courts. Delhi.
The Principal District & Sessions Judge. South District. Sake! Courts. New Delhi.
The Principal District & Sessions Judge. South-West District. Dwarka Courts. New Delhi.
The Principal District & Sessions Judge. North District. Rohini Courts. Delhi.
The Principal District & Sessions Judge. South-East District. Saket Courts. New Delhi.
The Principal District & Sessions Judge, East District. Karkatdootna Courts. Delhi.
The Principal District & Sessions Judge.Ncw Delhi District, Patiala House Coui'ts.Ncw Delhi.
The Principal District & Sessions Judge. Shahdara Disuict. Karkardoonia Courts. Delhi.
The Principal District & Sessions Judge. North-East District. Karkardooma Courts. Delhi.
The Principal District & Sessions Judge. West District, Tis Hazari Courts. Delhi

The Principal District & Sessions Judge-cum-Special Judge. CBI (PC Act). Rouse Avenue District Court
Complex. New Delhi
The Principal Judge. Family Courts (HQ). Dwarka Courts Complex. Dwarka. New Delhi
The Principal Secretary (Law. Justice & LA t. Govt. of N.C.T. of Delhi, Delhi Secretariat. l.P.Estate. New Delhi
The President/Secretary. Delhi High Court Bar Association. Delhi High Court. New Delhi.
The President/Secretary. Bar Association. Tis Hazari Courts.’Patiala House Couns/' Karltardooma Courts;
Roliiiii Courts/Dwarka Courts/Saket Court Complex.
The Secretary. Bar Council of India. 2|. Rouse Avenue. Institutional Area. New Delhi- t 10002.
The Secretary. Bar Council of Delhi. 2/6. Siri Port institutional Area. Khel Gaon Marg. New Delhi-I l0049
The Presidentffiecretary. Supreme Court Bar Association. Supreme Court. New Delhi.
The Member Secretary. Delhi State Legal Service Authority. Patiala i-louse Courts. New Delhi with the
request to forward a copy of the Notification/Practice Directions/Circular to the Secretaries of all the
eleven District Legal Services Authorities.
The Secretary. Delhi High Court Legal Services Committee

The Cliairmari. District Court Website Coirtntittee. Tis I-lazari, Delhi for uploadiiig the
Nottticatttttt Practice DlI'CCllt'\I1S/C ircular on the website of Delhi District Court
Registrar-cum-Secrctarv to Hoifble the Actnig Chief lusiice
All Registrars/()SDs'.loint Registrars tludrriali \\ uh thr re-qu-:~t to l""‘f: "ii" '.‘-"tilt"? of i-irceslar tr the
notice of the staff working under them.

.loint Registrar-cum-P.A.to Registrar General. Delhi High Court.
Joint Director ( IT) with the request to upload the Circular on the Intranet of this Court.
Librarian. Delhi High Court.
Pi-iviate Secretaries/Couits Masters to Hon'hlc Judges tbr kind perusal of Their bordsliips.
Guard File.

ISYED ztstnm: ALI ‘WARSD
_ . .toi$’r REGISTRAR tRl.'l..ESt

Q§_1§']_C_E§QF "rt_-iiz PRINCIPAL DISTRICT st SESSIONS JUDGE (I-IQSL: DELI-ll

n I ‘- l\ '\'.~ ~g95__(_,.ffitqfg/fistilcs/Gaz,'2025 Dated A "| ‘J
5uti;~ Circular No. 126/Rules/DHC, dated 14.01.2025
Copy forwarded for information & necessary action to:-
All the judicial Officers of DI-I_]S (Central), Tis I-lazari Courts. Delhi.
Ms. Nivccliia Anil Sharma. Principaljuclge, Family Court. Central, Tis Hazari Courts, Delhi.
Sh. Mnruri Prasacl Singh. Judge, Family Court, Central. Tis l-iazari Courts, Delhi.
the A0(_l)/Branch In-Cltargc. I-;~Scwa & Suvidha l<er.dra, Filing Section, (Central)
Tis llazari Courts. Delhi.

 S/R(!i1(l(‘l' to Ld. Principal District & Scssionsjudgc (HQs), Delhi.'l'hc Website Committee (Hindi/I-Inglish) Tis Hazari Courts. Delhi (for uploading).
The R&t Branch (Central) for uploading on Layers. {-1.
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(MUKESH utvtaiz GUPTA)
District tinge (Comm. Court-07)

Officer In-Ch.ti'gc_]uclicial Branch. Central
For Principal District &Sessions Judge (HQs)

Delhi


